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To Questions 50

Enquiry into CRB Scam

1564. SHRI CHITTA BASU : Will th . Minister of 
FINANCE be pleased to state :

(a) whether the Inquiry Into the CRB Capital Markets 
Ltd. is progressing satisfactorily,

(b) If so, th e  tim e  by w h ic h  th e  repo rt like ly  to  be 
a v a ila b le  w ith  th e  G o ve rn m e n t;

(c) whether monitoring of inquiry is being done; and

(d) if so, th e  a g e n c y /a g e n c ie s  thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) to (d) The main 
activities of CRB Capital Markets Ltd. (CRBCML) were hire 
ourchase leasing finance and merchant banking. A complaint 
was received in December. 1996 by Reserve Bank of India 
(RBI) from Tourism Finance Corporation of India LW- r0gard- 
n g d . H  .1 repayment o. deposits b , CRB Cap»» M .*e «
Ltd Global Trust Bank Ltd. has also reported to RBI in March

r atou' ^
accoSntswith the State Bank of India 
(MMB) for payment of interest warrants, deposrefunds; an

S T b e w e ln  Nov.mt.e-, 1996 to Januar,. 1997 and the

*UPri» '
Remission ol RBI. RBI (lied a winding up.petitioni i nhe M ti  
K T cou rt unde- »<*>" «  the RBI Ad on 21A1OT.

assets and liabilities of the company.

In v ie w  of th e s e  d e v e lo p m e n ts , th e  G o ve rn m e n t has

whether there was any internal taiiure x ^  payment

singnals 8 T/wifh CR^cTpital Markets Ltd. Atthe operative

ot Central Bureau ot I n v e r t ®  „ ; sur,

conceited X T E  «

c o m p a n ie s .”

.0  ta, .s  tn . c « n a ,  I “ f ”  S ™

Ersyi ; ™ i t " S « m .  to. t h *  comp**™.

Facilities Provided to Handicapped Persons

1565. D R .  R A M  VILAS VEDANTI :

SHRI SOHANVEER SINGH :

Will the Minister of FINANCE be pleased to state;

(a\ the facilities being provided to handicapped 
employees in various departments under his Ministry; and

(b) the number of handicapped youths appointed 
under Ministry during the last three years?

THE MINISTER OF STATE IN THE M|N|S™Y OF 
FINANCE (SHRI SATPAL MAHARAJ) : (a) and (b) The 
information is being collected and will be laid on the Table of 
the House.

Production of Silk

1566. SHRI SOHANVEER SINGH : Will the Minister 
of TEXTILES be pleased to state:

(a) the target fixed for production of silk in the 
country during the Eighth Five Year Plan;

(b) the quantum of silk produced during the above 
period;

(C) w h e th e r  th e  G o v e rn m e n t  have taken any 
co n c re te  s te p s  to b o o s t the p ro d u c tio n  o f s ilk ; and

(d) if so, the details thereof ?

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) A target to produce 21,400 tonnes of raw silk per annum 
was fixed for VII Ith Plan Period.

(b) The production of raw silk during the 1996-97 
was 14,093 tonnes (provisional).

(c) and (d) In order to supplement the effortsi of the 
state Sericulture Departments, the Central Silk Boards (CSB) 
tetmpfemSng a number ol achem.s/prolects/piog.amm-s 
for Promoting development of all the four types of silk. These 
X .  schemes lor extension ot RSD.
& extension support to the sector through network of CSBs 
u n t t s  & implementation of certain developmental/ince^ve 
financial assistance schemes for encouraging adoption o

a cArimitiiral oractices for production of quality silk. 
S s T e  c S l s S S  lJ . ls o ti.K e n  up sericu»ure 
nroiects like World Bank assisted National Senculture Prefect.

n  Qtotoc  ̂ Action Plan for seven States of North
Eastem9Region etc. in association/collaboration with the

States.
Purchase Centres of JCI

1567. SHRI AMAR ROY PRADHAN : Will the Minister 
of TEXTILES be pleased to state :

/a\ whether inspite of p e rs is te n t requests from the 
Members of P a rlia m en t for the last number of years, the jut*


